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Name ofthe Company: ~ RadhaAswani. |
~ Plethico Pharmaceuticals Ltd.

" ORDER

F O Learned Admc&te Mr. Raj es’h Vagham va i/b Leamed Adw}cate Mr. J ayesh Buch
. present for Petitioner. None present for Respondent.

Petitioner is ¢ dn‘ected to serve mmce ef date af 'earmg on Respandent and shall file
pmmf of service. - - )
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Respendent shall file reply wrthm thrﬁe we&ks sewmg cepy m advanee to other szde

LlSt the matter on 28.11. 2017
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